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OFFICE OF THE CHIEF JUDICIAL MAGISTRATE; WEST DISTR.TCT:'I'IS HAZARI COURTS
- DELHI

F MQDIl'-‘ICATION INJJUTY RO_S_'l'lZR_Ol’~‘ JUDICIAL MAGIS'_I‘RA'I_‘E FIRST ct/\ss 4'
\. Fog ran mourn or Jmuruy-2026 f

In view of the request of Ms. Shivangi Mangla, Ld. JMI-'C(Ni Act)-05, West District,
Delhi (Duty Magistrate on 24-01-2b2.o; nu!‘ exchange of her duty, the following modification in the
-Duty Roster of Judicial Magistrate First Class, West District, Delhi for the month of January-2026
(reference No 3422-3478/CJM(West)DR./2025 Dated 22-12-2025) is being made:-

Sr. fame of the Judicial Magistrate First Class Tworlting {Holiday Room N09
No. ldays ,
1 , _ . _. _ L ._-- t, _. _

()1 N15. Shivangl Mangle, Ld. JMFC(N'l ACE-O5) l 12-01-2026 503
R/o House No. 90, Upper Ground Floor, Pocket 4 8: ' (EXHI-l s, Sector 22., norms mun. J ; Bl==kJ

_ — —_ »_ v ~.__ -_ _, Q7 _ P _ _
J ()2 Sh.Ankur Panghal, Ld. JMFC-Us 1 336A ,

R/0 Flat No E-803, Parker vacWhite Lily X 2+01-2026 I ,
Apartments, G.T. Road, Near Tau Devi La] Park, - F
Sector-O8, Sonipat, Haryana 131001 g i L

if W Rest ofjthe conditions shall rernain unchanged in the Duty Roster of Judicial
Magistrate First Class, West District, Delhi for the month of January-2026 (reference No 3422-
3478/CIM(West)DR/2025 Dated 22-12-2025).

nsunn 1
ChiefJ ' ‘ Magistrat

tDi i ' -...... ..CJlVl(\lVt$t)/DR/2026 Dated, 0 ‘the. .. .1".-2026
Copy forwarded for information and necessary action to:-
01. The l~Ion'ble Registrar General, High Court of Delhi, New Delhi
- Through Ld. Principal District & Sessions Judge, (West),Delhi
02. The Ld.I>rincipal District & Sessions Judge, (HQ), Delhi
03. ‘l‘he Id. Principal District 8: Sessions Judge, (West), Delhi l
04. 'l‘lie Ld. Principal District & Sessions Judge all district Delhi/New Delhi
05. The Ld. officer Incharge, Pool Car, Tis Hazari Courts, Delhi
06. The Ld. CJM, all District, Delhi/New Delhi,
07. The Ld. ACJM &A1l Ld. Judicial Magistrate First Class West District, Tis Hazari Courts,De1hi.
08. The Director of Prosecution, Tis Hazari Luurta, Delhi.
09. The Commissioner of Police, Delhi
I0. The l G (Prison), Tihar Jail, Delhi/New Delhi.
11. ‘l'he Secretary, Bar Association, Tis I-Iazari Courts, Delhi
12. The Supdt.Jail, New Delhi/Lock-Up Incharge, 'l'is Hazari Courts, Delhi
13. The Adrnn. 0fficer[JudI), Hindi Department, R. No. 237, Tis I-iazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, Tis Hazari Courts, Delhi.
17. The Care Taking Branch (Hq) 8; West Tis Hazarl Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, Tis I-lazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi .
21 Office file _ ‘
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West Di ct, Delhi
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